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Shri Rahul Chaudhary, advocate for the petitioner. Shri Rohan Gupta,
advocate for the Corporate Debtor Company. He files Vakalatnama for
the Corporate Debtor Company. Therefore, the case is further adjourned
for filing objection, if any, by 10 days on the present I & B Petition by
serving advance copy to the petitioner counsel.

The matter to be listed on 14" March, 2018.
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